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SHIV MFG. PIPES PRIVATE LIMITED (IN Lmulmmmq CORPORATION LIMITED TO WHOMSOEVER IT MAY CONCERN PRIVATE LIMITED
i N - Py =
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Compey L Tl Mo The s vl b dons by e ancesned broogh || wwwtsocin Er. Sujata Sarkar] | 55 IS e Pty cufad oers ey o e vy v e v (TGOt e
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(This is only an advertisement for information purposes and not a prospectus announcement)

UPSURGE SEEDS OF AGRICULTURE LIMITED

Our Campary was imited” on October 30, 2017 vide certificate of incorporation bearing Corporate Identity No. U01100GJ2017PLG099597

under the provisions of sub-section (2) of section 7 of the Gompanies Act, 2013 issue by Central Registration Gentre, Registrar of Companies. For further details pleass refer to chaptar
litied ‘History and Ceﬂam Carporate Matters™ beginning on page 106 of me Prospectus

Enforcement of Security Interst (Secand) [Act], 2002 and in exrcise of powers conferred under Section 13(2) read with rule 3] f the Security X ica Pl No. 17, sy e i " Sl e

Interest (Enforcement) Aules, 2002 ssued  demand notice dated mentioned below under Section 13(2) of the said Act calling upon you being] ki i Industrial Estate, National Highway 8-8, Kuvadva, Rajkot, Gujarat-360023, India,

the Borrowers mentioned below to repay the amount mentioned in the said notce and interest thercon within 60 days from the dat of receipt] Contact Porson: s, Tanishka Anibna Dh2"“313"‘ AZOIpY Secelary & ComoRants QNCac T Lo

ofthe sid noic. The Bortowers mentoned herein below naing faled t epa th amount, nn(lce i hereby given to the Borrowers mentionad| E-Mail ID: inf lirmited.in; £am;CIN: U01100GJ2017PLC0S9587

herein below the property described herein below in execise
of powers confered on me under sub-section (¢) ofSection 13 o the Act ead with Kuleacﬂmesecumy Interest (Enforcement) Aules, 2002 on tis OUR PROMOTERS: I) MR. ARVINDKUMAR JADAV.JIBHAI KAKADIA lf) MR. VIKEN JENTILAL KAKADIYA Ill) MRS. SONALBEN ARVINDBHAI KAKADIYA

19" day of July of the year 2022. mmAL PUBLIC OFFER OF 19,00,800 EQUITY SHARES OF FAGE VALUE OF 10/ E,qcu |“EGUFT\‘ SHARES”) OF UPSURGE SEEDS OF AGNCULTURE LIMITED (THE
PANY” OR THE “ISSUER") FOR CASH AT A PRICE OF 7120/- PER EQUITY SHARE (THE “ISSUE PRICE"), AGGREGATING TO ¥2,280.96 LAKHS (“THE ISSUE"),

1 Copal Residency, New ollege Road, Virar West, Palghar

va
401303, MH, ¢Ph, NO. (0250) 2025252 owebslte www.indianbank.in *E=Mail : ) in

property ol 3 ofthe et i spoctof s avil O WHICH 96,000 EQUITY SHARES OF FACE VALUE OF 10i- EACH FOR CASH AT A DRICE OF 120 PEN EQUITY SHARE, AGGREGATING TO $176.30 LAKHE
' WILL BE RESERVED FOR SUBSCRIPTION BY THE MARKET MAKER TO THE ISSUE (THE “MARKET MAKER RESERVATION PORTION”). THE ISSUE LESS MARKET
a i i ie MAKER RESERVATION PORTION LE. ISSUE OF 18,04,800 EQUITY SHARES OF FACE VALUE OF ¥10/- EACH FOR CASH AT A PRICE OF #120/- PER EQUITY SHARE,
o, Morgagor/ Guarantor AGGREGATING TO £2,165.76 LAKHS IS HERE IN AFTER REFERRED TO AS THE “NET ISSUE". THE ISSUE AND THE NET ISSUE WILL CONSTITUTE 26.92% AND 25.56%
A et part Gnd parcel of 3 resantal premses &t Fit Wo. 202, 8 Wi RESPECTIVELY OF THE POST ISSUE PAIDUP EQUITY SHARE CAPITAL OF THE COMPANY.
WrDevanang | Demand Notce Date: 020520221 e cyring 477 s . campet ares, 2 foor uiking No 12, HDIL Paraise iy
ooty | a216:36.555/- (s, Sivteen alghar (W), Plghar401 . Al the investors appying in'a public ssue shall use only Appiication Supprted by Blocksd Amount (ASBA) facilty for making payment providing details about the bank account
5 & Lakhs Thirty Six Thousand Five | ' .1 o land bearing New Survey 942 Village Mahi, Palghr, Maharashtra) which will be blocked by the Self Certified Syndicate Banks (“SCSBs”) as per the SEBI circular CIRICFD/POLICYCELL/T1/2015 dated Movember 10, 2015. As an afternate
Mrs. Devika Hundred Fifty Five Only) and ,,m,m,m,,y Mr. Devendra Sitaram Kadu & Mrs. Devika Devanand Kadu] payment mechanism, Unified Payments Interface (UPI) has been introduced vide SEBI Circular Ref: SEBIHO/CFDIDIL2/CIR/PI2018/138 dated November 1, 2018 and SEBI
Devanand Kadu By Sector 2 +0n or towards South : B Cireular No. SEBVHO/CFDIDCR2/CIRIP/2019/133 dated November 08, 2019 as a payment mechanism in a phased manner with ASBA for applications.in public issues by retail
from ot ofgemandnotie. |0 HHCIS g ot individual investors. Far furthor dotails, please refer to section tillad *lssue Procedure” beginning on page 208 of the Praspectus. In casa of delay, it any in refund, our Company
i s el admeasuring = bl up st shall pay interest on the application money at the rate of 15 % per annum for the period of delay.
Demand Notce Date : 02052022 459 square feet arca o the property atFot No. 103, floor,Bulding known as Shred -
Mr.Sunil Kumar : THIS OFFER IS BEING MADE IN TERMS OF CHAPTER IX OF THE SEBI (ISSUE OF CAPITAL AND DISCLOSURE REQUIRMENT) REGULATIONS, 2018 (THE “SEBI ICDR
Singh & 1618,488- (Rs. Sixteen | Township, Building No. T, Type A, Situated at . No. 10+58/1, Village Kambalgaor REGULATIONS") READ WITH RULE 18{2)(b){i) OF SCRR AS AMENDED. THIS ISSUE IS A FIXED PRICE ISSUE AND ALLOCATION IN THE NET OFFER TO THE PUBLIC
2 & Lakdhs Eighteen Thousand Four |Near Mahindra Complex, Boisar Eas, Teluka & Dist. Pelghar (Formerly Thane WILL BE MADE IN TERMS OF REGULATION 253(2) OF THE SEBI (ICDR) REGULATIONS, 2018. (For further defails please see “The Issue” beginning on page no. 38 of
" Hundred Eighty Eightonly) and | Maharashire, Owner of Property Kumar Singh & Mrs.Nia Suni Kuma > 4 1y - ¢ ?
. Nita Sunil o owards North By Buking Now 1 <O o toward the Prospectus.) A copy will be delivered for filing to the Registrar of Companies as required under sub-scction 4 of Section 26 of the Gompanies Act, 2013,
Singh 10 plex road; For further defails please refer the section flled ssue Procedure’ beginming on page 208 of the Prospectus
: T s TS FIXED PRICE ISSUE AT ¥ 120/- PER EQUITY SHARE
Demand Notice Date : 02.05,2022| N L
| 1ogn060. (. inetean [ 51re B 05 f o prosety Pt 10 o Rinine e THE FACE VALUE OF THE EQUITY SHARES IS 210/- EACH AND THE ISSUE PRICE IS 12 TIMES OF THE FACE VALUE OF THE EQUITY SHARES
ol Lakds NinetyNie Thousand_| (08 T it o 1910 251 1 3 ot THE APPLICATION MUST BE FOR A MINIMUM OF 1,200 EQUITY SHARES AND IN MULTIPLES OF 1,200 EQUITY SHARES THEREAFTER
3 & Sixty and Paise Sixty Five Only) | e i .t Dt For ) T s owner o FOR FURTHER DETAILS PLEASE REFER TO “SECTION VIIlISSUE RELATED INFORMATION" BEGINNING ON PAGE 138 OF THE PROSPECTUS.
Wrs.pognam | neret N her TSES | prgperty . Sotosh Chcrakont asalor. >Boundaries - +0n o toward ISSUE OPENS ON : JU 29. 2022
Santosh Rasalkar b o By Open Space; +Onor Nivas; +On o ISSUE 3 L_ ,
pen Space; Gulmohar Bullﬂmg
ISSUE CLOSES ON: AUGUST 02, 2022
; P sy S PROGRAMME 1 J
&3 211708100 (Rs. Twenty One | known asvzrz»q pe i , Near
Mr. Akash Suresh Thousand No.102 (Part), Old
a ! 0 formal marke for the sscurlios of the issuar, The face valuo of e squly shares is 101 sach and
e " |ty one o erstond| o 1 ).t B e it P, e Owrr o * s pric o 12 s of 1808 valus of 10 62y s, The s P shoukd ok b6 aker ( ba
nlicaliva of the markel prce of e equlty shares aftr the oqulty aro listed on the EMERGE
ind noti By reni Bulling; +On or towards East : By fe, Smart way of Application!t Piatform of National Stock Exchange of India Limiles (NSE EMERGE'). No assurance. can be given
Road; +0n or towards West: By Compound Well. & L regarding an active or sustained tradiog n e wauly shares af our company or regarding the price at
¥ Compor - Mandatory in public issue. No cheque will be accepted "Eh the el shares wil b iaded ater KEGN,
N I ‘GENERAL RISKS: Investment in equity and equity refaled sect involve a degree of risk and
atrs e LTI cowmestasia s foe e v sstors, A o o P v e 0 o o
Indian Bank| nvastmant. ir raad the risk. afore taki
*ASHA i a better way of applying tc [ssues by 5‘""!7')‘ blecking the fund in the bank account. thiz offering. For laking an invesiment decision, investors must rely on thewr own examination of the issuer
For further detais check saction on ASBA balow. and the offer imchuding the risks imvolved. The securfiies have not been recommended or approved by
SALE NOTICE :SE’U‘F! o be E&';: by E";"E ‘Néahﬂﬁl upt M;y be ENA:BH by Retad m:';';“:‘ ‘N!@W; the Securitias and Exchange Board of India (SEEI) nor does SEBI quarantse the accuracy or adequacy
o¢ detals o the ASBA anG LPI process, plaass efer 1 ths detals given I ASBA form and Genersl of hie doruman Specific atsniion of imvestors i invitd o the stalsmant of Risk faciors beginning ors
VARRSANA ISPAT LIMITED (IN LIGUIDATION) Infarmabon Documents and alsa please refer t the section ‘lssue Pracedurs” beginning on page 208 Fogh s 21 i s roapcie e
LIQUIDATOR: Mr. Anil Goel ofthe Prospectus. BASIS FOR ISSUE PRICE: Plese rsfar ‘Basis or ssus Price” baginning on page 70 of tha Prospecius
CONTENTS GF THE MEMORANDUM OF THE COMPANY AS REGARDS TO ITS OBJECTS: For  ISSUER'S ABSOLUTE RESPONSIBILITY: Tha issuer, having mads i rassanable Ingusios, aceapts
Liquidator's address: £-10A, KB”ﬂS“ CD‘“'“Y New Delhi 110048 information an the main objects. of the Comgany, please see “Our Hlstory And Cenain Other Carporate responsibillty for and cenfirns that this offer document contains ail information with regard ta the issuer
Email: assetsale arrsan: Matters” cn page 106 of the Prospectus and Clause |1l of the Memarandum of Assocalion of the  and the issus which i material in the context of the issue. that the information contained in the offer
Mobile: +91 8300865284 (Mr Pt Sachdeva) Company. The Memarandum of Associatian of e COMpany s 4 Malerial doCUMeNt for (1SPEELON 0 aocument i rus and comrect in o material aspacts and s not misieading In any material espes, that
E elation i the Offs. For urthe datals, pléase see Malerial Conlracts d Doswments or nspection” 1 cpirlons and intentlrs erprasaed heren s honesty e ans hat itz s na o facs. th omisson
~Auction page 202 of the Prospecius, h opinions.
Sale of Assets under Insolvency and Bankruptey Code, 2018 AMOUNT OF SHARE GAPITAL OF AND GAPITAL % or s msleacing n any ey i
Date and Time of E-Auction: 29" August, 2022 at 3.00 pm to 6.00 pm capital, issued, subscribed and paid up share cagital of the Company as on the date of LISTING: T of our Prospech d fo be sted on
With Uniimited extansion of 5 minutes sach) 2 ol The Ao Share Calal o o Camoary s € 1000 s dvied o 0000000 Fa 7 EUERGE P St Rimons SIact Erehonds ol L (Va8 EMEREETT 1 e
. el Shares of $10/- sach The Issued, Subssribed and Paid-up s dpﬂzﬂ ol th Company betors the . Chapter IX of the SEBI ICOR Regulations, as amanded from time 1o time, our company has repeived
Last date for submission of EMD and documents: 24" August, 2022 by 7.00 pm 552 51590 lakhs dvided into 51,5900 Equity Shares. of by Froecass Post e capt <o vl aprovl et daed Al 18 102 o NSE (o using s name s o dscunard o
L P — 7055 Lakh i i 70.53.600 iy Shares of 10 0ach, For il of e Gt St 00 bt For e Eachings
By 1 Linuato,spgaireed by e ot Netions Company Liw T, Kolkds Bench v e ot 05” s, he seclion ‘Capita Structurs” on e page: 51 of e Prospectys ' Nl Sio0k Exchange af ndla Linkd (NSE'
2019, i fi farrsans lspal NAMES OF THE TO THE M OF OF THE COMPANY DISCLAIMER CLAUSE OF SEBI: Since the [5si being made in terms of Chapter IX of the SEBI
Lire ,, "an iflagratad leal plait &nd 5 avalable for 53l 2s Going Canoarn. The plant has Capacly 1o Fianufaclirer AND THE NUMBER OF EQUITY SHARES SUBSCRIBED BY THEM: Given below 2@ the names of  (ICDR) Reaviation 2018, A capy of the Prospecius has been fied with SEBI after fiing of the Offer
Spaf\g St Bilts, TWT Bars, A7, Baas, Channeds Transailesion Line Toners, Sutsiatn Sichure, Powe and thesignatories of the Memorandum of Association of the Gompany and the number of Equiy Shares  aocument with Regrtrar of Companiss in term of Reguiation 245 of Y

SERI (ICOR) Regulations, 2016
SEB shall not Issus any abservation on the Off

mpanies Act 2013 Homever o
r clause of SEBI, However investors may refar 1o the

. vere Is no such speciic discar
2 "Disclaimer Clause of SEBI beqginning o p

it machiner subscried for by them at the time of sgning of the Memorandum of Assosation: Equity shams of
i and Gujeral TotalAvea ofLand 07281 Sq. Mt faca, valus of 710\ each wers aliotted to Mr. Arvinckumar Jasavyibhal Kakadia 15,000 squity shares. o
Mrs. Sonalben Avindbhai Kakadiya 20,000 sauity shares, Mr iken Jontlal Kakadiya 25,000 equty  enl

= : 19001 Ine Prospectus
Assal Reserve Price Initial EMD Incremental shares. Mr Jadavjibhai Devarajbhai Patel 5000 squity shares. Mrs. Jyotsanaben Jadavibhai Kakadiya — DISCLAIMER CLAUSE OF THE EXCHANGE (NSE): “ILis o be cisfinclly undersiood that [he permission
(In Crares) | Amount (In Crares) | Value in Rs. 5,000 equity shares, Mrs. Hetalben Rajanibhai Kakadiys 5,000 aquity sharas snd Wirs. Sangtasen ‘JW w NSE should not in a any vy e e o consrued hat the Gfer Dagumon has hnm cloared
BLOCK A (Corporate Debtor as a Going Concern) K'flﬂaw;ﬂ:é :S:':;u:v:‘m; T R nor doss il cantify w Offor
ishilty of mambers of Company is L BT T PR b she refer 5 h. Ofr Docement for 1.l lext o the Shirivl
:g»‘:;’;;‘;‘:;c;;;‘"%ﬁ’i‘:cﬁw W‘ = ‘ R 2 RISK IN RELATION TO THE FIRST ISSUE: This being the fircl issue of the issuer, there has been  Glause of NSE® on page 191 of tha Prosped
i r 3 .2 Cr
{Liguidation Process) Regulations, 2016 LEAD MANAGER TO THE ISSUE REGISTRAR TO THE ISSUE COMPANY SECRETARY AND COMPLIANCE OFFICER
Asset Unit ‘Annual Capacity Particular . ) d Mrs. Tanishka Anilbhai Dhamejani
L L g.) FINSHORE LINK/ UPSURGE SEEDS OF AGRICULTURE LIMITED
wer Power in apfive Power Plant Having Capacity of - . ot No, reenathi Industrial Estate, National Highway B-
Po (Powerin | 30,24,00,000.00| SPive Power Plant Having Capacity of Plot No, 17, Shreenathji Industrial Estate, Mational Highway 8-B|
Plant ) =4 E0OPO0) 36 mw Camprsing 2 AFBC Boiler of 80 FINSHORE MANAGEMENT SERVICES LIMITED | LINK INTIME INDIA PRIVATE LIMITED Kuvadva, Rajkot, Gujaral-360023, India
‘Steam TPH and. 2 WHRB of 11 Sleam TPH Anandlok Building, Block-A, 2* Floor, Roam No. 207, | C-101, 1st Floor, 247 Park, L.B.S. Marg, Vikhroli (West), | Tel No.: +31 96879 65506
and ZWHRE of 12.9 Staam TPH 227 A.J.C Bose Road, Kolkata-700020, West Bengal | Mumbai - 460083, Maharashtra, India : info@usalimited in
T 4 Kilr Having Capacity of 100 MT Per Day All Telephone: 033 — 22806101 / 46032561 Contact Person: Ms. Shanti Gopalkrishnan uw usasaedslimitad.com
b MTA 1,56,000.00 | Kins s aftached wih WHRS for convertig of Email: ramakrishr : : +91-22-49186200 ) i
Steamin o Powst Website: ww.finshoregroup.com Facsimile: +91-22-48186060 Company ompliance
Steel Melting 4 Induction Fumaces of 15 Metrio Ton Each Investor Grievance Email; : i in Dl e e e e Rl L1 el
s MTA 216,000.00 | make Inductotherm Limitad and CCM of Size Contact Person: hir. $. Ramakrisiing Iyengar Wabsite: www.inkintime.co.n Managsh, b Sass of ey, predesiis or ponideaiis. oalsd
op o 811" 2 E0T Cranos of 65 MT Each for Lagle SEBI Registration No: INM000012185 SEBI Registration Number: NROO004058 probiems, such as nonrecaipt of letters of allotment, credit of
Shifing in SMS Bay and one Crans of 65 MT CIN No: U74900WB2011PLC 188377 CIN No: UB719DMH1989PTC 118368 allotted Equity Shares in the respeciive beneficiary account or
inCCMbiays for Canying Ladle refund orders, etc.
Rolling — 2.40,000,00 | 2% et Poling Mil for Manufecturng of Availability of Prospectus  Investors should nate hat investment in Equity Shares involves a high degree of risk and investors are advised fo refer to the Prospectus and the Risk
Mill-STM bz b Siructure Steel .2 Angle, Channel and Beam Facior contained therain, before applying in the Issue. Full copy of the Prospectus will ba availabla at the website of SEBI at www.sebi.gov.in; the website of the Stock Exchange at
Rolling T T8 ch ol WA Rrifanisctung o T wunwnseindia.com, the website of Lead Manager at www.finshoregroup.com and website of Issuer Company at wwiw.usaseedslimited.com
Mill-TMT 2,40,000.00 | Bars 17 Continues St "
pp form : Application forms can be obiained from the Registered Office of UPSURGE SEEDS OF AGRICULTURE LIMITED and the Lead Manager i
TR R Trenswiosie L, Tmrd Werciornitin {he lssuc -Finshore Management Services Limited. Application Forms can be obtained from the website of Stock Exchange (www.nseindia.com) and the Designated Branches
MTA X aclity vication and Gafvanised of
Lm,bwer D | e e of SCSBs, the list of which is available an the website of NSE & SEBI.
an NG Maching aod O Plate CNG Machine Applications Supparted by Blocked Amaunt (ASBAY): Investors have 1o compulserily apply through the ASBA process, ASBA has 1o be availed by all the investors. The investors
WitiE e Loy Gl B are required to fill the application from and submit the same 1o the relevant SCS8's at the speaific locations or registered brokers at the broker centres or RTA or DP's. The SCSB's
7% 50 1 W of FRTGR o7 538 GOWNEED Y Wy LIMAVE, T Bt oparaoeal Eoees g ol sl 08 will bleck the amount in the account as per the autherity contained in application form, On allotment, armount will be unblocked and account will be debiled only o the extent required
s 2 Ky to be paid for allotment of shares. Hence, therewill be no need of refund, The ASBA application forms can also be downloaded from the website of NSE. ASBA application forms can
;";rﬁﬁ?‘%gm%ﬁ&mm e b ablained from the Designated Branches of SCSBs, the Ist of banks that are available on website of SEBI at www.sebl.gov.in and website of Stock Exchange at www nseindia,
s cam. For more details on ASBA process, please refer to the details given in application forms and Prospectus and also please refer to the Section “lssus Procedurs” beginning on
P Bty page 208 of the Prospectus,
NCLTvide Wf‘*‘gﬁ: 2020 which stales that "The iquidator peiin UNIFIED PAYMENTS INTERFACE (UPI): Investors are advised to carefully refer SEBI circular SEBIHO/CFDIDILZ/CIR/PIZ018/138 dated November 1, 2018 and SEBI Circular
y,-,l o ' Nu SEBIHOICFD/DCR2/CIRIP/2019/133 dated November 08, 2019 and SEBI Circular No. SEBWHO/CFD/DIL2/PICIRI2021/570 dated June 2, 2021 SEBUHOICFD/DIL2
5415 ofthe Gorporala Deborara atlached by Enforcement Directorate and sublect dated April 05, 2022, and SEBVHO/CFD/DIL2CIRIP/2022/51 dated April 20, 2022 for details relating fo use of Unified Payments Interface (UPI) as a payment
azwmomnmnaaun:m Y500 01 v NOLT ot i 2072020 wnmnmnwno. wias llowed 1o
e iEic o vt th s s gt Sl o g Coun o St mecnamsm with Application Supported by Block Amount (ASBA) for applications in public issues by retail individual investors.
eder of NCLT 201 Coples o b ha s BANKER TO THE ISSUE\SPONSOR BANK: ICICI Bank Limited

Investors should read the Prospectus carefully, including the Risk Factors beginning on page 21 of the Prospectus before making any investment decision,

For UPSURGE SEEDS OF AGRICULTURE LIMITED
On behalf of the Board of Directors

ndare In the gacion |1 var
s mlalion prgors o il prospeive blers nc doss ol e ary ki af bivdn sbigaton an e rtof I
noto

<l pussior yreasonand o nwlsn . | Sdl-

an il e candustet on *AS 1S WRERE 15°,*AS 1S WHAT 18" and “WHATEVER THERE 1S BASIS" ihou Place : Gujarat Mr. Arvindkumar dadavibhal Kakadia

o8 o 12 EVlwrﬁmwlWetMon':s&_lgv:\'aﬂltﬁ wmwmamwummwuuuenewvenglp Bala oyt Managing Director
and the website of 1BBI and

UPSURGE SEEDS OF AGRICULTURE LIMITED is proposing, subject lo market conditions and other cansiderations, a public issue of its Equity Shares and has filed the
with the Registrar of Companies, Rajkot, Gujarat. The Prospectus is available on the website of the SEBI at www.sebi govin, the website of the Lead Manager at

Date 22" July 2022 Mo wrvt finshoregroup.com, website of the NSE at www.nseindia.com and website of Issuer Company at wwk usaseedsiimited.com. Investor Should note that investment in Equity
L Liquitkator in the matter of Varrssna fspat Limited Shares invelves a high degree of risk. For details, investors should refer to and rely on the Prospectus, including the section titled “Risk Factors® as appearing in the Prospectus
1BBI (Regn, No- IBBIPA-00YIP-0CHE/I0TT-8/10253) The Equity Shares have not been and will not be registerad under the US Securtiss Act (‘the Securities Act) or any state securities laws in United States and will not be issued o
Address: E-10A, Kailash Colony, Greater Keilash - I, New Deihi 110048 sald within the United States or to, or for the account or benefit of U.S. persens” (as defined in Regulation S under the Securities Act). except pursuant to an exemptien from, or in

Eortact Nowt Mi. Pioost Sachdorst + 918800865284 a transaction not subject to, the registration requirements of the Securities Aet, 1933,
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Record Date: July 28, 2022

DSP

——— MUTUAL FUND

NOTICE is hereby given that DSP Trustee Private Limited, the Trustee to DSP Mutual Fund (‘Fund’) has approved the distribution under Income Distribution cum
Capital Withdrawal (IDCW’) Option(s) of the below mentioned scheme(s) of the Fund.

Quantum of IDCW Face Value Net Asset Value (‘NAV’) as
Name of Scheme(s) Plan(s) Option(s)  per Unitf (Zper Unit) on July 21, 2022
P : (Zper unit)
DSP Equity and Bond Fund Regular IDCW 0.200 10 24.106
DSP Equity and Bond Fund Direct IDCW 0.200 10 49.667

levy, if any.

#The per unit rate is same for individual and other category of investors.
Distribution of the above IDCW is subject to the availability and adequacy of distributable surplus.

Pursuant to payment of IDCW, the NAV of the IDCW Option(s) of the aforesaid Scheme(s) of the Fund would fall to the extent of payout and statutory

IDCW amount will be paid to all those Unit Holders/Beneficial Owners whose names appear in the records of the Registrar and Transfer Agent, Computer Age

Services Li

Place: Mumbai
Date: July 22, 2022

y Owners

Unit holders are advised to update change of address / bank details, if any, with depository participant(s) in advance of the Record Date.

Any queries/clarifications in this regard may be addressed to:
DSP Investment Managers Private Limited (“AMC”)
CIN: U74140MH1996PTC099483
Investment Manager for DSP Mutual Fund
Mafatlal Centre, 10th Floor, Nariman Point, Mumbai 400 021
Tel. No.: 91-22 66578000, Fax No.: 91-22 66578181
Toll-free: 1800 208 4499 or 1800 200 4499
Email ID: service@dspim.com Website: www.dspim.com

Unit holders are requested to update their PAN, KYC, email address, mobile number, nominee details with AMC and are also advised to link their PAN with

Aadhaar Number. Further, Unit holders can view the Investor Charter available on website of the Fund as well as check for any unclaimed redemptions or
Income Distribution cum Capital Withdrawal (IDCW') payments.

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

of i by the Depositories under the IDCW Option(s) of the aforesaid Scheme(s) as on
the Record Date. The Payout shall be subject to tax deducted at source (TDS) as applicable.

punjab

e T g, §E
2¢%, 8¢ AT AT, W 2T, $-FEm,
T UE, HaE - yooook

national bank

Together for the better

[ ——— aﬁwmﬁmnmmwmﬁugﬁamw?cﬁmww
(ditz) e, 2002 v Fraw £ (5) w1 e reon e fagfreah §—ferem fagh e, e e .
snf mitr ar g Ak v A9 i arde afiden s fewd awn w aimed awe ek s s
wuﬁs/mu/wmﬁw/mmwmﬁm :zmxmm,mm iR afe
AT A S A e FEeAEd R e wd ey, % oy @ e snfn R A e 3d ey’ aw fawvam
A TR Wt foha S g s v g fewd wie e il g Fed
T W e
. e A o v T v/ ) T S 2007 | T) WETA | § foremarst E]
. . o 13 (3) Fown | miva/am | e
(fermaedra Tz Tt e A | (5. wrEm) arfra/
T A ww &) i
A TR - ) et
e W | T
for aatnta ) =
s
) Fr T
s
srafuE
¢ Fr g BEXTERT W% vatvde | tesigork | W
i S e e A vtz wRE A F. | o) 5. tre.a0 WA A)E e | Hoitood i
ee, w8/t WA/2 264/3, | SEWEETATA | W)F g00o | Foowoo
288 [3,  q0o /1A, s/, | T 23222008
s [t 2at 11, T /1, 7t %, | e it
201 /2, 291,/ 31 258 M s, |
T 7, A e, | ) 25.24.2%8
. 2, e R, .0 e | &) ai den
ol TETE
T 3 4500 A s
T s S (e s )
. firge e fosmd
T [Frmma s, [=— DR e rerte | esirore | wm
i e sy e e vtz o | ) 5 v e @A | A)5 e | Woaneod | T
. foregr s ®.%0E, wu8/4, %4/2, 208/, | AmEEATIE | @) o0 | g oveo
fro e | 264/3W, Fee /1, 2eo/3w, | s 222,500
» : =i, 2ot /1, Ron 1A, 317, wgzﬁm
: 2912, 2t/ 0 355 1A RS,
ﬁm"g:“”""“ R e ald LS
Yo T A F. 3w e, foa vas | 4) aife won
¥ot,
. g vies fremd fofieg
3 | s, fraswa 2 PETENY W)t | teocReiy [ am
e i e e A9 e o A | ) 5. v a wA #7002 | A ttood Ll
. e F. 189, 181, 182, 136/t, 186/3, | sfmuaiiAwA | #)wods | 7oveo
T 3¢, 203, o, S o, Fam | e ve.ee.tre
et e | S 0 . T, g e, . | s s
fromert ek, T 2 vo, Ty T
Frogs e | . B e ferast ez ) 2818203
e &) wivh wen
P = [E==—r B Ve twnies | towiorx | W
™ F 5 , ey A4 iz | fl) 5, pewEslE | ) v gheco | A oo Bl
F. 07 10/1/1 /14 100113+ | WA T I | )7 000 |3 oxieo
7| o%.0%.208 TR
e T s e
) 0800302
&)t T
B ) 30.00.20%0 E e | eecaetz | wm
e . 3, fom g A | )7y wA P | A)5oray | moneod | wh
i dren o, w5, 2ka 1, 3, | vl A el s | W) E o e 3 o%io0
A=l 12, Wy 0%.0%.30%% THH
vz 3 @ vavo e = T
6. fer et st ) 08002021
&) wrHfeE Fe
o 3 T) 30.00.30%0 YT Wy [ 1e.0c.03% il
e . 3 B 3 o | F) 5 vewd el | ) E e | A deed Ll
s e o, w7, 3261, 94, | wried e | d)eete | g owes
o -t 772, Ty 0%.0%.204% T
forez 3 4 zmaw e s s e
A B g s ) o8.06.202
&) it T
T ¥ W) 30.00.30%0 E W/ | fo.00.3037 w
e F. 3 e 39 s g # | ) E wAShE | ) w2 | A oo d Ll
i dren for, w5, 2va 1, 3, | vl A el s | W) E o e 3 o%io0
-l i, wETy o%.0%.308 T
foem o @ 1230 %, e
. fi feoht 3 ) o8.08.3028
) 7w
T ) %o.00.30% REVESTE T
5w . ¢ e 44w ul w1 | ) B, vowE T T ALeod L
it e g fo, w# F. 234 /1, 34, | g o i w 7. ov:00
M e, wy o%.o%.70%% T
ez 3 i: 1330 o3 e
. fief fecht 3 ) 08.06.303,
&) s wom
S st et
s arefen éen st e
e s e & i sl di A i wifpa skl a s o @, G o
AT AT SR e A 3. ﬁﬁmm:rmmmm hitps:/iwww.mstcecommerce.com 43 Tfereea §-
e vefzi b rereniaizR v e . ST ST B w3 2 e T e e e e
e e et R g/ /A O /i /) T 7 T N R, b, W A ) | 5 g
T A R, T e, 8, A 2, e e A . e e o, 6 A
WMWwwmapm fin bindia.n =1 &7 w7,
o i i/
B - 2003022 firgem stfirerT s s ST, do o e, T




